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Judgement

Shivashankar Amarannavar, J

1. Learned counsel for the appellant is absent. No representation on the appellant side.

2. Learned counsel for the appellant was also absent on 04.01.2024, 20.01.2024, 08.02.2024, 20.02.2024, 04.04.2024

and 05.07.2024. It appears that

the appellant is not interested in prosecuting this matter.

3. Hence, the matter is dismissed for non-prosecution.
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